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SYHIRT WA, G 3 Arasie faqeer §=mer
(STSTIET ATHS fAsTrT)
e
e faeett, 22 a1t 2026

FT. 7. 2104(37).— FET TLRTE, AT HIF 42T HFATET, 2018 F 7w 3 3w 9w 4 % 39-
R (1) & =77 9feq, IR 7 s A=A, 2016 (2016 FT 11) T 9T 3 FRT Y& oOhat &

TART F2d gu, afertea &t dafea e & araer AT q19® o220 it AT 9Rue F 9367 & =9 § 24
JATE, 20268 31 a9 FT srafdr & forw s wedt &:-

HTIAT ST STHITHT GITSA1 & T i STt iBat &1 sfafAfees w0 am =i
1) e goar i, - TE
AT U TAF,

STHATTHT ATEHTT TTHHTT T ITHTHT GLEAT SATahT
HET qa< 170, Forer Hfar Fa,

2967 GI/2026 (1)
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9T AT, T, TTEITH - 122002

FAT STAAT ST ATASS & STH 6 T&T FIAP

2)

3)

EOREARARE I ED N
ACSTHTATEUH, TEATT ATTAHE0T ATk ST (THusmsue)
5T T TEATT WA, SATHAT FHiAT, SVET,

THT - 834002

TorEaT % forg T AT FATE TR § GG st w9re & sreger v veg [Aeer:
EIREABEENE - 93
T gergitae ferfiee ((Eue)

FIATAT T TAT: Fa 1T SATEHETT TTRTLITAT
T AT, ATrATETe, ST 9297 - 201010

ATTEE TF ATHETT AL, TRATRT, ATER TF ATGATHF ST T

4)

5)

ST "HAT. . g - R
IGIEEEEEIIEEITURERIUE

AT ST ST (AT, T

ATETELT TTHAT, TS 600 036

TR, Rl
FATF U et s ahie,

AT 74, 2 ThY srgae fhaas 7,

7% R=et-110001

Rrorh, AT TFET HEITT AR (ATEETH) - 6
wtE Fa¥ 1, 3020, e (@uadse),

ANTIE-441108

[T, 7. =1-2/1/2021-f=smeua]
FquH 8T, s gt
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MINISTRY OF CONSUMER AFFAIRS, FOOD AND PUBLIC DISTRIBUTION
(Department of Consumer Affairs)
NOTIFICATION
New Delhi, the 22nd April, 2026

S. O. 2104(E). — In exercise of the powers conferred by Section 3 of the Bureau of Indian Standards Act,
2016 (11 of 2016) read with Rule 3 and Sub-rule 1 of Rule 4 of Bureau of Indian Standards Rules, 2018; the Central
Government hereby appoints the following as members of the Governing Council of the Bureau of Indian Standards
against respective vacancies for a period of two years with effect from 24™ July, 2026 :-

Representatives of recognized Consumer Organizations and persons representing consumer interests:
1) Smt. Pushpa Girimaji, -Member
Author & Journalist,
Consumer Rights Columnist and Consumer Safety Advocate
House No. 170, National Media Campus,
Shanker Chowk, Nathupur, Gurgaon - 122002
Chief Executive of Central or State Public Sector Enterprise:
2) Executive Director, -Member
RDCIS, Steel Authority of India (SAIL)
Sth floor Ispat Bhawan, Shyamali colony, Doranda,
Ranchi - 834002

Chairman of Managing Director of Industrial Organization who is awardee of a National or an International
Award for Quality:

3) Executive Director -Member
Bharat Electronic Limited (BEL)
Office address : Central Research Laboratory
Bharat Nagar, Ghaziabad, UP - 201010
Representatives of Scientific and Research Institutions, Technical Educational and Professional Organizations:
4) Prof. C. V. R. Murty -Member
Department of Civil Engineering,
Indian Institute of Technology (IIT), Madras
IIT P.O., Chennai 600 036
5) Director General, -Member
Council of Scientific & Industrial Research,
Anusandhan Bhawan, 2 Rafi Ahmed Kidwai Marg,
New Delhi-110001
6) Director, Indian Institute of Management (IIM) Nagpur -Member
Plot No. 1, Sector20, MIHAN (Non-SEZ),
Nagpur- 441108
[F. No. V-2/1/2021-BIS]
ANUPAM MISHRA, Addl. Secy.
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